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SUMMARY 

t :Pills pcndJn, at the end of the last sealion 

a Bill. iou04w:led • • • • 

33' 

,s 
3 Bills oPlXl::ed at introduction stage, • 10 

4 Bills passed by Relya Sabha and laid on the Table 1 

S Bills returned by Rajya S.bha with amendments and laid on the Table Nil 

6 Bills passed 25 

7 Bills neptived Nit 

8 ~ \\;thdrawn Nil 

9 Part.c1iscussed Nil' 

10 Motions for adjournJI1(nt of debate on Bills adopt(d I. 

11 Bills referred to Select COmmittee r 

12 Bills referred to Joint Committee t, 

13 BiJ.ls oriainllting in and referred to Joint Committee by Rajya Sabll in 
respect ofwhicb !DO.ion for concurreDce was adopted by Lok ~  . 

14 Bills pendin, at the end of the lIC88ion tid. para No. IS;,s'of Lok Babba 
Bulletin-Part II, dated the :md January, 1974 • 

-Debate on the Bill WlS later on rCiumed and the .Bill ..... pa8l1Cd, 
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SUMMARY 
)1 Bills geDdiD,"at the eDd or last lell. 

a Bills inttoduced 

3 Motion for consideration negatived 

" Bills wilhdrawn 
s Pan-dilcusscd" 

~ " 

6 Bills pending It· the emf of the -session wiI para No. IS26 of " 
Bulletin-Part n. datcd the 2nd January, 1974- ". 
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4. CALLING A'ITBNTION STATEMENTS 

SL 
No. 

Brief lubject Name of the Member 
who caned attentioo 

I. Presence of U. S. Naval Shri K. Llkkappa 
fleet ill the IDdiUl 
Ocean. 

~ Unearthing of III 8hr! sat Pal Kapur 
internadonal huhish 
amulllinS racket io 
DeJ1ii and seizure of 
contraband haahiah 
WOcdi a.. 1.5 lakha lad 
fore.illl currency valued 
at Rs. 4 lakhs. 

3. Dislocation of Indian Shri AtaJ Bibari 
Airline5 services due Va;payee 
to employees resis-
tance to new shift 
system. 

4· Cancellation of trains Shri Shyamnaodao 
1 nd difficulties expe- Mi.hra 
rienced in the move-
ment of coal and other 
essential commodities 
and pas8engen. 

~. StopPIIJC of production Shri Madhu DandL-
due to strike at Bokaro vate 
Steel Plant. 

6. Death of 5 labouren Sbri Huum Chand 
IS a result of police Kachwai 
firing at Sijua coal mine 
near Dh8nbad. 

7. AC';Ite ~o  of news-
prlOt In the cOUDtrv 
resulting in closure 'of 
newspapers. . 

Shri G. Viawana-
than 

8. Al;ute shortage c-f ferti- Shri P. K. Dec 
lisen in Pun;." and 
other parts of the 
country. 

90 Directive i.aued by the Shri R. K. Sinha 
Federation of All Indi. 
Petroleum Tr Jden to 
its ~.  not to 
purchase petrol from 
oil companies. 

Name or the MiaIIter ------, 
Date of atatcmeat 

Time 
taken 

-------
Sardar Swann Sioah -------
U-II-1913 

sari F. H. MohIin 

13-11-1973 

Shri Ra; Bahldur 

14-11-1973 

Shri Mohd. Shafi 
Qureshi and 
Shrl T. A. Pai 

15-11-1973 

H  M 

o 48 

o is 

1 oS 

I 03 

Shri Subodh Hansda 0 32 

J6-U-J973 

Shri T. A. Pai 0 30 

J9-11-J973 

Shrl Dharlm Bir 
Sinha 

20-Jl-J973 

Shri Fakhruddin 
Ali Ahmed 

2J-JI-J973 

Shri Dev Kenta 
Borooah 

23-IJ-1973 

I II 

o 53 

o 53 



IS 

'SL: Brkf .Ubject NIID: 'of the ~  Nun: of ~ Minister Tita: 
No. who cdedattentioD tlkeD 

10. C:>Wsion b:tween a Shri R.K. Sinba 
p.>lice tnlckanc1 a pat-
ICDlCf traiD at an \&D-
manned level croasin, 
near Dwarkapnj in 
Sultanpur u a relult oC 
which 8 PAC peraonnel 
Were killed. .. 

D.ue oC statem:Dt 

Shri LaUt Nuain . 
Miibra 

~  ~ 

H  M 
o ]0 

n. Warning issued abJut Shri S.N. Singh , 8hri Fakhruddin 0 36 
locust invasion in Ali Ahmec1 

.12. 

Rajuthan and other 
Northern States 29-1I-1913 

Lite rU'lnin I of several 
trains due to wJrlc-to-
rule agitation by the 
Signal and Tele-
cottmlun'icatibn - Staff' 
Association and the In-
dian Railway Loco-
Mechanical Staff Ano-
dation. 

L'J8a of ~ 18 lakba 
due to delay in delivaiq 
the off-shore drilUng 
platform'Sapr Samrat' 
by Japanese firm. 

Shri Atal Bihari 
Vajp3yee 

Shri Mohd. Shafi. 
Q.lreahi 

Shri M.Ram Gopal Shri On-Kanta 
Reddy Borooah 

6-13-1973 

Non-availabilityof food-Shri Alit Kumar 
_rains and other eUCll- Saha 
tial commodities and 

Shri Flkhruddirr 
Ali Ahmed 

fall in prices of jute etc. 
i:1 T.ipJra due to Indian 
Airlinea Iock-out and 

7-12-1973 

c1islocation of train !ler-
vIceS. 

IS. Halt in the production Shri VaslDt S.be ShriSubodh 
of Bhilal and Durga- Hansda 
pur Steel plants (1\lC 
to breakdown in coal 10-12-1973 
supply Crom Jharia 
coal field. 

:16. Bln im:n;ej bl ~  Stui Slmhi Shu-
Government on foreign shan 
comp3niea, mostly ha-
ving Indian interest 
from carrying on any 
irnp;>rt-export transac-
tions in Nepal. 

Shri D.P. C:utto-
l*Wyaya 

ll-U-1973 

o S1 

o 54 

o 24 

1 00 

o 33 

11. Missinf, of the ship " S)- Shri S.M. B.lnerjee Shri Kam'llapati 0 )0 
naViti ' due to cyclone. Tripathi 

12-12-1973 
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S,I. 
No. 

Brief Subject .' Nlplc of the Member. 
who caDcd auomioD 

Name of ,the MUUtter Time 
takeD 

Date of stattment 

HM 
18. Loslohbout RUpeestCD Shri ViJa'am Maha- Shri Fakhrwktin 1 03 

lakbs to the National jan Ali Ahmed 
See4B Corporatton ill 
lilt three months dUe I4-U -1913 
to shady transac:tiona. 

No. of Divisions held 

Subject 

S. DIVISIONS 

.. 
6. FINANCIAL BUSINBSS 

Datc of 
presentation 

Date(l) of discussion 

2S 

Time 
taken 

-------------------------------

Su pplementary Demands 
for Grants in !CI.PCct 
of the Budaet ~  
for 1973-74 

(i) Ran .. , Budpt 

[11-12-73 17-12-73 ·Discussion and voting 

(ii) GeaeraI Badpt 

on Supplementary 
Demands for Grants 
(Rail .... )'I). 

Supplementary Demands 12-12-73 
for Grants in reapect of 

HM 

352 

the Budaet (Gmera1) for 
1973-74 

19-12-73 %Discussion and voting 1 
on Supplementary 
Demands for Grants 
(General) 2 S3' 

Demands for Excess 110-12-73 
Grants in respect of thc . 
Budget (General) for 

19-12-73 %Discwlsion and votina j 
on Demands for Bx-
cess Grants (Genrral) 

1971-72j 

(iii) Bad ..... nepect or &be State of Orl_ 
Supplementary Demands 
for Grants in rcspect 
of the State of Orissa 
for 1973-74 

17-12-73 106 

.Diacus&cd together with the Government Resolution approving certai n recommenda-
Dons contained in the Interim Report of the Railway Convention Committee, 1973 and! 
the Statement by the Minister of tunWl)'l reprding strike by loco running Staff. 

%Di8cusacd together. 



·Sl. 
'No. 

17 

7. LEAVB OP ABSBNCE 

Name of Member Period for wbieh leave 
sraoted 

nate when 
lave ,ranted 

-----------. ~

I Shri Marland Sinlh 9-5-73 to 16-5-13 . 

2 

~ 

4 

., 

.6 

-:1 

Sbri Ramsabal Pandey 

Shri Narendra Siogh 

Sbri TuI.idu Daappa 

Shri B. V. Vithe Patl 

Shri 1\. K. Gopalan 

ShriBwnn.ath JhunJbun" .... 

and 33-7-73 to 5-'9-73 

• 13-11-73 to 13-13-73 

12-11-73 to 7-12-73 

23-7-73 to 5-9-73 

16-11-73 to 30-11-73 

• 12-11-73 to 21-12-73 

• 11-8-73 to 5-9-73 and 
12-11-73 to 10-1a-73 

17-12-73 
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90 OATH OR AFFIRMATION --_. __ ._-------:---
Sl. 
No. 

Name Constituency 

I Xumari Maniben Vallabh- Sabarkantha 
lihai PMtl. 

2 Shrimati Premalabal Oall- Xarad 
saheb 01 ... 0. 

State 

Gujarat 

Date 

tr 

HOldi 13-12-73 
(oath) 

HOldi ·a2-IS-73 (dItb) .. 



•... . ,'j" 

10. OBITUARY RBFBRBNCBS 
, . 

8L Name 
NQ.. __ . _______ . 

Date of 
death 

I 6brimati Jyotana . . ~ 
I aittiq Member of Lok Sabba. 
'- Sbri Dbaramrao Sbaraaappe 

Afzalpurltar, sitting Member of 
LoIt Sabb&. 

~.  Sbri Aaand CbaDdra Joshi, 
Member of the Pint, Second 
md Thirc! LoIt Sabbs • 

..,. 4 Pandit Sbfv CbanIl Lal, 
Member of Proviaional 

j' Parliameat. 
5 Sye<! Nazir HUIIIi.n Samnani 

Member of Third Lot 
Slbbs. 

..... 6 Sbri KrIaIma Kant Vyu. 
Member of the Proviaioaal 
ParliameDI. 

/
' 8bri VaddepaIU Kubiram. 

, Member of Secoad LoIt 
Sabba. 

j' Sbri T. H. Soaanne, Member 
of Secoad. Third aad 
Fourth Lot SIbba. 

10-10-73 

7-9-73 

17-9-73 

al-10-73 

100U-7] 

u-n-13 

4.10 Shri BarbtulIab Kbao. Cbiof MiDlatIr 1l-10-n 
of Jaiesthen. 

-{" SbrI Abdul SIID8d Khul 3-U-73 
Acbabai. 

~  Sbri Muzaffar Abme4. 
. 18-1a-n 

Date 011 
which 
ufiaeuce 
made 

Ia-U-73 

U-U-73 

la-n-73 

u-n-73 

la-n-73 

u-n-73 

U-U-73 

u-n-73 

la-ll-7) 

'-13-73 

18-xa-7J 

II. PAPBU LAID ON THB TABLE 

(i) By GoYemmentJ 

(II) BJ Private Memben • 

. _- --

Time 
tair:ell 

H.M. , 

o .35 

o. OJ 

0'03 

1 

Remarks 



" k 

Iii. PERSONAL J!XPLANATIONS UNDBR RULB 351 

SL 
No. 

Brief Subject Name of Member who JIlIde 
the personal explanation 

~ ~
H.M. 

I CcrtaiD -I'emub' _ made about ShrI L.N. Miahra 21-11-13 0 10 
8hri L. N. MIIbra by Sbri 
JyoUl'IIIoy BoIu In the J;Jcnue. 

~ Certain remarb -inade by Shri Sbri Atal Dibari Vajpayee 22-11 -73 0 08 
Chandrajit . Yadav in the 
House on the 211t Nqyember. 
1913, in reepoc:t of acb-HPt 
proceesion taken out in 
Delhi on the ISth August, 1972.-

3 Certain remarks made about Sbri D. P. Dbar 
Sbri D.P. Dbar by Shri Jyotir-
IDOf BoIu in the House on tbe 
211t November, 1973. 

.. CertaiD remaru about Shri SJu!I lyotil'llloy. Botu 
Jyotirmoy Bolli made by 
Shri D. P. Maurya in the 
HOllIe on the 211t November, 
1973 duriaa diaClllIion on the . 
Modon of ""'No-coDfideDce in 
COlladi of Miniaten. 

22-11-73 0 09 
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14. QUESTION:> 

Number of Questions put down in Question Lists 

Namber of Questions orally answered! • • • 
• 

• 
609-

20S 

,(Ii) VD ........ 

Number of QueatiOllIput down in Question Lisa 

IDd wrltteD IDswet'I ~  

tJjA1 Dolt Nedce 

.Number of Quetdool put down ill Queatioa Lists 

;Number or QuestioGS orally answered 

• • 

.. 
• 

·Iadudet 9 Stured QIItIdoaI witbdraWD/deIoted/tnDlfemd. from OIl. Miniatl'J 
to lDOther. 

··lDdudel 179 Unstarre61 Quadoal withdrawD/dclete41traDlfernd tioal ODe 
MiDiIa7 tg 1DOtber. 

I 

I 



(a
il
) 
B
aI
f-
..
..
. h
o
ar
 
.
u.
c
a.
t
o
a
a 
.
.
.
.
.
 o
at
 
or
 
A
u
w
e
n 
t
o Q
u
e
e
d
o
a
a 

Se
ri
al
 
. 

N
o.
 

Br
ie
f 
S
u
b;
cc
t 

I 
Q
ua
li
t
y 
a
n
d 
Q
ua
nt
it
y 
of
 
ri
ce
 
s
u
p
pl
ie
d 
to
 
K
cr
'
" 

%' 
. P
r
oc
;
ur
e
mc
nt
 
an
d 
di
st
ri
b
ut
i
o
n 
pr
ic
e 
of
 F
o
o
d
gr
ai
ns
, 

3 
F
or
ei
g
n 
E
x
pe
rt
s 
Wo
rk
in
g 
i
n 
t
he
 C
oc
hi
n 
Di
vi
si
o
n 
of
 

F.
A
C.
T.
 
•
•
•
•
 

• 
 
• 

4 
Av
ai
la
bi
li
ty
 
of
 F
er
ti
li
ze
rs
 

S 
A
p
pI
k:
at
i
o
n 
f
Or 
C.
O.
B.
 
Li
ce
nc
es
 
fr
o
m 
fi
r
ms
 
af
te
r 

e
x
pi
r
y 
of
 
d
ue
 
da
te
s 

6 
El
i
gi
bi
li
t
y 
of
 p
e
ns
i
o
ns
 
t
o 
Fr
ee
d
o
m 
Fi
g
ht
er
s.
 

1 
U
nl
il
t
h
or
is
e
d 
pr
o
d
uc
ti
o
n 
b
y 
fo
re
ig
n 
fi
r
ms
 
a
n
d 
la
r
ge
 

i
n
d
us
tr
ia
l 
h
o
us
es
 

8 
St
at
es
 
ha
vi
ng
 
o
w
n 
ag
en
ci
es
 
fo
r 
pr
oc
ur
e
me
nt
 a
n
d 
di
s-

tr
i
b
ut
i
o
n 
of
 
f
o
o
d
gr
ai
nl
 

9 
Ri
Se 
i
n 
S
ha
re
 
pr
ic
es
 

1
0 
Pr
o
p
os
al
 
f
or
 U
 
Y
e
a
n 
S
e
c
o
o
d
ar
} 
Co
ur
se
 

I
I
 
St
e
p
Pi
n
g 
u
p 
of
 P
r
o
d
uc
ti
o
n 
of
 S
CI
O
Ot
er
s 

--
-

Na
me
 
of
 
t
h
e 
Me
m
be
r 
wh
o 

pa
rt
ic
i
pa
te
d 
i
n 
t
h
e 
di
sc
us
si
o
n 

S
br
i 
C.
 
It
. 
Ol
a
n
dr
a
p
pa
n 

S
hr
i 
Sa
ma
r 
G
u
h
a 

S
hr
i 
Va
ya
la
r 
R
m 

S
hr
i 
J
y
ot
ir
m
o
y 
B
os
u 

S
hr
i 
Ma
d
h
u 
Li
ma
ye
 

S
hr
i 
C. 
K.
 
Ol
a
n
dr
a
p
pa
n 

S
hr
i 
J
y
ot
ir
m
o
y 
Bo
su
 

S
hr
i 
Pr
as
a
n
n
b
ha
i 
Me
ht
a 

S
hr
i 
J
F
ot
ir
m
o
y 
lJ
os
u 

S
hr
i 
Sa
ma
r 
G
u
ha
 

S
hr
i 
N.
 
It
. 
S
ali
bi
 

Da
te
 

Mi
ni
st
r
y 

1
9-
II
-
1
9
7
3 
A
gr
i
ml
t
ur
e 

~
 
A
gr
k
ul
t
ut
re
 

2
6-
II
-J
9
7
3 
Pe
tr
ol
e
u
m 
& 
C
he
mi
ca
ls
 

2
8-
1
1-
1
9
7
3 
A
gr
i
ml
t'
lt
e 

3
O-
II
-
1
9
1
3 
I
n
d
us
tr
ia
l 
De
ve
l
o
p
me
nt
 

3-
1
2-
1
9
7
3 
H
o
m
e 
Af
fa
ir
s 

Iv
' 

S-
U-
1 9
7
3 
I
n
d
u
s.
,.
. 
De
Ve
l
o
p
me
nt
 

I
o-
U-
1
9
1
3 
A
pi
c
ul
t
ar
e 

1
3-
la
-
1
9
1
3 

~
.
 

1
4-
1
2-
1
9
1
3 
. H
da
c
Mi
on
 

1
1-
1
3-
1 9
7
3 
He
a
v
y 
I
n
4
us
tr
ie
s 

~
 . . - 1 



I
S.
 
k
Es
O
Ltr
n
O
NS
 

(.
) 
G 
•
•
•
 D
II
l'
-
'
R
es
ol
a
d
o
a 

SI
. 
N
o.
 

Br
i
ef
 
S
u
bj
ec
t 

Na
me
 
of
 t
he
 M
i
ni
st
er
 
wh
o 
m
o
ve
d 

Da
te
 
(
8)
 
Ti
me
 

of
 m
o
vi
n
g 
ta
ke
n 

a
n
d 
di
s-

Mi
n.
a.
,/
 

D
e
p
ut
m
e
nt
 

co
ac
er
ac
cl 

R
e
m
ar
b 

c
us
si
o
n 

-
-
-
_.
_
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
_.
_
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-.
. 

-
I 
A
Wr
o
m 
of
 t
he
 r
ec
o
m
me
n
da
ti
o
ns
 m
ar
le
 
i
n 
ce
r-
S
hr
i 
La
li
t 
Nl
ra
i
n 
Mi
s
hr
a 

~
 p
ar
as
 
c
o
nt
ai
De
di
n 
t
h
e 
I
nt
er
i
m 
Re
p
Or
t 
of
 

t
he
 C
o
m
mi
tt
ee
 

o
~

 t
o r
e
vi
e
w 
t
he
 r
at
e 
of
 

dt
ri
de
n
d 
pa
ya
bl
e 
b
y 
t
h
e 
Ra
il
wa
y 
u
n
de
rt
a
ki
n
g 

t
o 
Ge
ne
ra
l 
Re
ve
n
ue
s 
as
 
we
ll
 
as
 
ot
he
r 
a
nc
il
-

l
ar
y 
ma
tt
er
s 
i
n 
c
o
n
ne
ct
i
o
n 
wi
t
h 
t
he
 R
ai
l
wa
y 

Fi
na
nc
e 
a
n
d 
Ge
ne
ra
l 
Fi
na
nc
e.
 

H.
M.
 

1
7-
I
Z-
7
3 

3 
52
 
Ra
il
wa
ya
 

A
d
o
pt
e
d 

-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-.
 

-
Di
sc
us
se
d 
t
o
ge
t
he
r w
it
h 
t
he
 S
u
p
pl
e
me
nt
ar
y 
De
ma
n
ds
 
fo
r 
Gr
a
nt
s 
(
Ra
il
wa
ys
),
 1
97
3-
74
 a
n
d 
t
he
 
st
at
e
me
nt
 
b
y 
t
he
 M
in
1a
te
r 
of
 
R
ai
I
w
B
yl
 
r
e
pr
di
n.
 

st
ri
ke
 
b
y 
l
oc
o 
T
1I
I
1
ni
n
g 
st
af
f.
 

(i
i)
 
Bt
at
ut
c
1r
7 
.
.
.
.
.
.
.
.
.
.
 

SL
 

S
u
bJ
ec
t 

Da
te
 
(s
) 
Ti
me
 
t
w
o 
MJ
oi
su
y/ 
Re
ma
r
b 

N
o 
•.
 

Ar
ti
cl
e/
Se
ct
i
o
n 
of
 

C
o
ns
ti
t
ut
i
o
nl
 
Ac
t 

~
 

of
 
m
o
vi
n
g 

D
e
p
ar
t
m
e
nt
 

-
I 
Di
sa
p
pr
o
va
l 
of
 
t
h
e 
Ce
nt
ra
l 
E
X
Ci
se
s 
a
n
d 
Sa
lt
 
Ar
ti
cl
e 
12
3 

(
A
me
n
d
me
nt
) 
Or
di
na
nc
e,
 
19
73
 
(
Or
di
na
nc
e 

N
o.
 
3 
of
 
19
73
). 

m
o
ve
d 

a
n
d 
di
ia
as
si
o
n 

c
O
nc
er
ne
d 

H.
M.
 

S
hr
i 
8.
 
M.
 

~
 

7-
1
2-
7
3 
2
,
a
 

Fi
nl
ll
lc
e 
N
e
pt
i
v
e
d 

~
 

1
1-
1
2-
7
3 

-
Di
sc
us
se
d 
t
ot
le
t
he
r 
wi
t
h 
t
h
e 
m
ot
i
of
' 
f
or
 c
o
ns
i
de
ra
ti
o
n 
of
 t
he
 C
e
nt
r
al
 
E
xc
is
es
 
a
n
d 
8
a
h 
(
Se
c
o
n
d 
A
me
n
d
me
nt
) 
Bi
D, 
19
73
. 

~
 



(ii
,)
 
..
..
..
..
 ~
 
• 
....
J,..
.J_
. 

--
--
--
_.
_-

SI
. 

Br
i
ef
 
&l
bj
ec
t 

Na
me
 
of
 
Me
m
be
r 

Da
te
 
(s
) 
of
 

Ti
m
e 

Mi
Di
at
r
y 
~

 
Re
aa
ar
b 

N
o.
 

w
h
o 
m
o
ve
d 

m
o
vi
n
g 
a
n
d 

ta
ke
n 

di
sc
ut
si
on
 

2 
3 

4 
, 

6 
7 

H.
 
M.
 

1 
F.l
It
ab
li
5b
.
me
nt 
of
 c
a
n
ve
nt
i
o
n 
w
he
n 
t
he
 
o

~
S
hr
i 
S
h
ya
m
na
n
da
n 
Mi
s
hr
a 

3
1
-8
-1
9
7
3 

2-
3
5 

Fi
nl
n
c
e 

N
e
pt
i
v
e
d 

m
e
nt
 
s
h
o
ul
d 
re
9i
g
n.
 

(
Ei
g
ht
h 

(e
xc
l
u
di
n
g 

Se
ss
i
o
n)
 

O
De
 
mi
n
ut
e 

2)
-
1
1-
1
9
7
3 
ta
ke
n 
d
ur
i
n 
I 

... 
Ei
g
ht
h 

" 
Se
ss
i
o
n)
 

2 
Co
Ue
cti
Ye
 
se
c:
ur
it
y 
i
n 
As
ia
 

S
br
i 
D.
 
I
e.
 P
a
n
da
 

2
3-
II
-
I
9
7
3 

0-
3
5 

E
n
e
m
al
 

De
ba
te
 

7-
1
2.
1
9
1
3)
 

A
6i
h 

Mj
0q
r0
e4
. 

3 
Fr
ei
l
ht
 
e
q
ua
li
sa
ti
o
n 
a
n
d 
<:I
II
h 
i
nc
e
nt
i
ve
s 
fo
r 

S
hr
i 
B. 
K.
 
Da
sc
h
o
w
d
h
ur
y 
7-
12
-
19
13
 

I-
S
O 

o
~

 
Wi
t
h
dr
a
w
n 

ce
na
if
t 
C
o
m
m
o
di
ti
es
; 

4 
~

 
mi
ni
m
u
m 
wa
ge
s 
fo
r 
w
or
ke
rs
 

Dr
. 
Sa
ra
di
a
h 
R
o
y 

7-
1
%-
19
13
 

2-
3
9 

L
a
b
o
v 

Ne
ga
ti
ve
d 

2
1-
1
2-
1
91
3 

5 
Fr
ee
 
a
n
d 
fa
ir
 
d
ec
:ti
o
Ds
 
. 

S
hr
i 
Al
ai
 
Jli
bl
ri 
Vl
JP
II
Ye
e 
3
1-
1
2-
1
97
3 

<
>-
0
1 

L
Mr
, 
)
uI
tt
c
e 
a
n
d 
Di
k
ut
If
er
t 

Ol
m
p
a
n
y 
A
ml
i
n 
n
ot
 

co
oc
:l
u
&d
 



Se
ri
al
 

N
o.
 1 

I :a 3 .. 5 6 

1
6.
 
S
H
O
R
T 
D
U
R
A
TI
O
N 
DI
S
C
U
S
SI
O
N
S 

-
-
-
-

Br
i
ef
 
&
a
bj
e
ct
 

U
n
d
er
 

Na
me
 
of
 
Me
m
be
r 
wb
o 

.
n.
t
c 
of
 

T'
u
ne
hl
re
n 
Mi
Di
cr
yJ
De
pa
tt
-
.....
.....
 

R
ul
e 

ra
il
e
d 
di
sc
us
si
o
n 

di
s
Cl
ll
li
o
n 

me
nt
 
C
O
Dc
:
eri
J
e
d 

:&
 

3 
.. 

S 
6 

1 
8 

H.
M.
 

P
o
ur
 
It
e
p
or
ti
of
 t
b
e 
T
vi
ft
' 
C
o
m
mi
s
si
o
n 

1
9
3 
S
hr
i 
Ml
l
d
b
u 
Li
ma
ye
 

»
0
1
1-
1
3 

2-
1
0 

Co
II
DII
Cf
Cl
e 

OI
l 
~
 F
i
br
es
 
I
D
d 
Y
a
m
s 

St
at
e
me
nt
 
ma
de
 
b
y 
t
be
 M
i
ni
st
er
 
of
 

C
o
m
m
u
ni
cl
ti
o
n
s 
II
l
d 
T
o
ur
i
s
m 
a
n
d 

1
9
3 
S
br
i 
S.
 
M.
 
Ba
ne
rj
ee
 

(
2
1-
11
-7
3 

1-
3
5 
i 
 
. 
a
n
d 
Ci
vi
l 
. 

m:
 

. 
~
 A
ft
at
i
o
n 
o
n 
.
1
1
-
7
3 
re
o 
l
o
c
k-

0
1I
t 
i
n 
I
n
di
a
n 
Ai
rl
i
ne
s.
 

St
at
e
me
Dt
 
l
ai
d 
o
n 
t
h
e 
Ta
bl
e 
b
y 
t
h
e 

1
9
3 
S
hr
i 
Sa
ma
r 
G
u
h
a 

'
2
8-
1
1-
7
3 

3-
3
7 

Al
ri
c
ul
t
ur
e 

Mi
ni
st
er
 
of
 S
ta
te
 
f
or
 A
ar
ic
ul
t
ur
e 

2
9-
1
1
-
7
3 

on
 
1
2-
1
1-
1
3 
i
n
di
ca
ti
n
g 
G
o
ve
r
n-

me
nt
'!
 
d
e
ci
si
o
n
s 
o
n 
t
he
 r
e-
or
p
ni
-

sll
li
o
D 
of
 t
h
e 
I.
c.
A.
R.
 i
n t
h
e 
li
t
ht
 

of
 
t
he
 lt
e
O
m
m
e
D
d
ati
o
ns
 
of
 
t
he
 

I.
C.
A.
R.
 
I
n
q
ui
r
y 
C
oI
u
mit
t
e
e. 

Te
lt
t 
of
 
t
he
 
hi
st
or
ic
al
 
do
cu
me
nt
s 

1
9
3 
S
hr
i 
Er
a 
Se
z
hi
ya
n 

'
7-
1
2-
7
3 

2-
0
5 

E
d
U
dl
ti
o
n 
a
n
d 

Di
t
c
u
s
si
o
n 

bu
ri
ed
 
wi
t
h 
'
Ti
m
e C
a
ps
ul
e' 
at
 R
e
d 

r2
:
&-
12
-7
3 

S
oc
ia
l 
We
lf
ar
e 

Do
t 

P
or
t 
o
n 
t
h
e 
li
st
 I
n
de
pe
n
de
nc
e 
Da
y 

GlI
l
d
a
dc
d. 

(
I 
st
h 
A
Ul
Us
t, 
19
73
). 

St
at
e
me
nt
 m
ad
e 
b
y 
t
h
e M
i
ni
st
er
 
of
 

• 
• 

1
7-
1
2-
73
 

• 
Rll
iI
W1
lJl
 

Rail
w-r:
, o
n 
1
7-
1
:
&-
73
 
r
e
pr
di
n
g 

st
ri
R 

l
oc
o 
r
u
n
ni
n
g 
st
af
t'.
 

~
 Q
Jc
a.
,
C
oJ
a 
E
x
p
or
t 

1
9
3 
S
hr
i 
I
y
ot
ir
m
oJ
 B
os
u 

22
-I
z.,
.1
3 

0-
0
3 

Co
m
me
r(
I
C 

~
 

n'
s 
l
C't
iv
iti
es
 
i
n 
I
n
di
a.
 

C
O
D 

• 

-
T
h
e 
S
p
el
t
er
 a
ll
o
we
d 
t
he
 st
at
e
me
nt
 t
o b
e 
di
sc
us
se
d 
t
o
ge
t
he
r w
it
h 
t
he
 S
u
p
pl
e
me
nt
ar
y 
De
ml
ll
ds
 
fo
r 
Gr
a
nt
s 
(
Ra
il
wa
ys
) f
or
 
19
73
-7
4 
a
n
d 
t
h
e 
Go
Ye
r
D-

~
 ~

o
 a
p
pr
o
vi
n
g 
ce
rt
ai
n 
re
c
o
m
me
n
da
ti
o
n.
 c
o
nt
ai
ne
d 
il
l t
h
e 

~
 R
e
p
or
t 
of
 t
h
e 
R
ail
w
a
y 
C
o
n
ve
nt
i
o
n 
C
o
m
mi
tt
ee
, 

~
 

, 



" · 

Subject 

11. SPBAKER 

Relereace 

Twenty-fifth anniversary of the Universal Declaration of Human Rights 

"I " ~ __ 

SL 
~ 

., 

18. STATEMENTS BY MINISTERS 

(i) Suo-molD ltatemeata made /lald mule. Rale 312 

Subject 

---.--;--.-------

1. CoIIsmuJatina Dr. G. S. Dhillonl 
~ . !.ok Sabha and Shn 
S. L. Shakdher. Secretary. 
Lok Sabbs on their recent 
electiom as the President of 
d1e ~  Coun-
cil and the President of the 
Anoc:Iation of Sccmariea-
GencraI of Parliaments. reti-
PIClM=Jr. 

Name of Minister 

3 

Shrimati IndiIa 
GIDdbi 

Date 

12-11-13 

-2. Price and supply position of crude Shri Shah Nawu 12-11-13 
oil Khan 

·3. Food and Aaricultural situation in Shri ADllUlbeb P. 13-11-13 
India. Shinde 

Date 

10-12-13 

Time 
, -liken 

s 

H. M. 
0--10 

-4. Govemmcut's deciuons on the re- Shri AlUllliheb P. 11-11-13 0-01 
orpujution of the IDdian Sbinde 
COUIIdI of ~ R.eIean:b 
in the licht oC the recommen-
dations of the lCAR Inquiry 
Committee. 

·s. Students ,trike in the Blrla Insti- Shri D.P. Yeda. 
tutc of l1ccbaolau mI ScieDcIe. 
Pilani. 

6. Theft oC diver coins from the Na- Prof. S. Nurul 
tional Muaeun'l, New Delhi. Hasan 

,¥ Gol8Dlftllll\t bu .... for the week Sbri K. Rqhu 
coinmendna the 19th No- Ramaiah 
vember. 1913. 

---....,-..... _---------
.Statementl Were laid on the Table. 

29 
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16-11-73 0-18 



I 2 

8. Decision of the Business AdV'fsoly 
Committee about the sitting 
of Lok Sabha till 8 P. M. 
on Thursday. the 22Ild No-

~  1973 for disposal of 
No-Coofidcmce .Motjon. 

J'l' Goftmment business for the week commendr.g the 26th Novem-
ber, 1973. 

30 

3 

Sbri K. Rqhu 
Ramaiab 

8hri K. Rqhu 
RanWab 

10. Death of a HaPiaD aatYurahi of 
Haryana on the lOth November, 
'-973 in. , a ~ aJ Aligarh. 

Shri .F.H. Jriohfbl 

... • -!....... ' 

" .. -It. "ater supply position in Delhi. 
.'. 12. Lock-out in Indian Airlines. 

.'3 .. Delthof two CITU worken in 
RaniaaIa; on the 26th November, 
1973. 

Sbri P.H. MobllD 

~ -

Shri Ram Niwte 
Mlrdha 

';14 Welfare and Development of Shri Ram Niwu 
, . ~ o  CaStOl and TriMS Mirdha 

with special reference to Har-
yana, Delhi and Uttar Pra-
desh. 

I  • .J'S. Government business for the week Sbri K; ... 
v commencing the 3rd December, aamawt 

1973· 

1" Government business for the week Shri K. Rqhu 
V commencing the 10th Decem- Ramaiah 

her;'. 19'3. ., ,  . , 

17. Batablishment of diplomatic rela-Shri Surendra Pal 
tiflls with th,';nlIo .K4fta':' SIDP ",' .  , 

18. Correcting certain information Shri Shah NawaE 
0·· gMn dlatng the; canlftir' Atta- ~  

don on the 6th December,. 1973 
regarding the reported loss of 
Rupees 18 lakhs due to delay 
in delivering the Rupees 12' 3 .-.. ' 

21-11-73 

23-11-73 

:&6-11-73 

.,..11-73 

3O-U-73 
. ,--,,} 

~~.  ... 

~  
:. ;':/"; -: ~ . _'I) •. 

J.' 
... 

crores off-shore drilling plat-,;',_. =.'. S= , .. ~  ~ " '_'., '.> 

19. Alleged violation' ~  ~ ~~ ~  o.a-', .~  
tion by the Governor of Uttar ',,:,' ~ 

.. :. Pradesh for not s)Jmmoning 
tie· LqMative AiJMinhl, WkI1tn 
six months. ':.L;,' ,'. 

., ,"'zo. DestRl<liol1' of 1,$00: ''1uinut11 'of 
wheat in the godown.or,MOdi 
Flour Mills. 

. :, 

-21. Strike ill the Ceat' Tyre Factory". ~ o ~ .  
Bombay. ... ... _ 

t '.' : 
• I.; , ~  ~  

~ .  
~  .-, ~  

.. ~  .; . 

0-01 

0-01 
,j ~ 

0.16 

0-01 

0-01 

---------------... ~
eS1atemenu were laid on the Table. 
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-------------------------------------------, 
22. 

24· 

26. 

Disposition of ru!1CC 
tion in India by the 
Gm·emment. 

accutnula- Shri Y.Il. Chavan 
P. S. 

o ~  business for the 'veek 
commencing the t7th Decem-
hel. 19n. 

Strike toy loco running ltatf'. 

Shri K. Raghu 
Ramaiah 

Shri L.N. Mishra 

Fixation of ex-factory ~ of Shri Fskhruddin 
levy sugar ot 1973-74 rro- Ali Ahmed 
duction. 
Meerut incidents. Shri Ums Shankar 

Dikshit 
"7. Acquisition of Alcock Ashdo\\ n 

Comr,any ~. . 
Shri T.A. Pai 

-28. Fuel and loss in Refineries. Shri Dev Kanta 
Borooah 

%9. Crash of LuOhansa Boeing 707 Shri Raj Rahadur 
aircraft at Palam airport on the 
20th December, 1973. 

-30. Fulfilment of the PlurallCe given 
during the discussion held on 
12-12-73 on the working of 
the Food Corporation of 
India. 

Shri Annasaheb 
P. Shinde 

-31. Appointment of Courtof Enquiry Shri Raj Bahadur 
to im'estigate into the causes 
anrl circumstances of the Luf-
thansa Boeing 707 crash at 
Delhi Airport on 20-12-73. 

~ . Strike by Loco Running Staff Shri L.N. ~  

of the Railways. 

4 

13-12-73 

14-12-7:1 

I7-12-73 

17-12-13 

'7-n-73 

17-12-73 

20-12-73 

20-12-73 

22-12-73 

22-12-73 

22-11-73 

(ii) Statemeata uadel' Direction 11.5 

~ . 
No. 

Brief Subject 

2 

l. Certain information 
given by the Minister 
of Tourism and Civil 
Aviation on I<j-1I-73 
during Calling Atten-
tion regarding the re-
ported dislocation of 
Indian Airlines services 
due to the o ~  

l resistance to the new 
shift system. 

Name of Member Minister who 
who rai,ed the replied Date 
matter 

4 s 

Shri Atal Dihad Shri Raj Hahadur 7-12-73 
Vajpayee 

H. M. 

o-u 

0-48 

00010 

0-01 

0-01 

0-01 

1-39 

Time 
taken 

6 

H. M. 
0-04 

-----_.----
~ were laid 011 the Table. 
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----------------' .. "--
2 4 6 

-----------. --------
2. Certain a\leged inaccu-
racy in the information 
given by Shri K. R. 
<lanesh, ~  of 
State for Finance on 
R-I2-72 during supple-
mentaries on Starred 
Questio.1 No. 370. 

3. Certain informalion given 
by the Deputy Minister 
of Fbance on the 311t 
August, 1973 in anllwer 
to Unstarred QueNtion 
No. 5231 regarding ir-
regularities in New 
India Insuranl."e Com-
pany Limited. 

4. Certain information given 
hy the Deputy Minister 
of Information and 
Broadcasting on 12-12-
73 in answer to Unstar-
red Question No. 4495 
regarding visit of a 
Journalist to Bulgaria. 

Shri Jyotirmoy 
aosu 

·Shri Madhu 
Limaye 

Shri Jyotirmny 
Rosu 

Shri K. R. 
Ganesh 

·Shrilnati Su!hila 
Rohatg; 

Shri I. K. 
Gujral 

(ut) Matte.a aader Rule 377 

13-12-73 0-30 

19-13-73 0-03 

22-12-73 

---.. ---.------------._._-----------_ •.•.. _-----
SI. 
No. 

Subject Name of Member Minister who 

.2 

1. Wide spread impression 
that the Central Hall of 
Parliament HouRe has 
been recently bugged. 

2. Alleged failure of the 
Government to inform 
the HOllse about aooH-
lioll or reduction of export 
duty on Jute gools. 

3. Certain observations 
made by the High Court 
of Orissa on a writ peti-
tion about President's 
rule in OrisRa. 

4. Reported armed attack 
bv landlords on ~ 

in Maharashtra. 

:'S. Non-intimation to the 
Speaker about ~ 

of Sarvashri Shyama 
Prasanna Dhattacharyya, 
Mlldhuryya HalJar and 
Bijoy Modak, MPs . 

who raised the made the 
marter statement 

3 

Shri Shyamoldan 
Mishra 

4 

Shri Madhu 
Limaye 

Prof. D. P. 
Chattopadhyaya 

Sarvashri Shyam-
nandm Mishr.t and 
M Idhu Limay ~ 

Sarvash n Madhu 
o lnda\'lte and 
Madhu Limaye 

Shri Hiren Dutta 

• ~ were laid (In the Toole 

Dolle 

5 

U-II-73 

13-11-73 

14-11-73 

15-11-73 

I S-Il-?) 

Time 
taken 

6 

H. M. 

0-09 

o-U 



2 3 

6. Non-intimation to the Shri Madhu 
Steaker about arrest of Limaye 
S ri Shiv Shar kar Pra-
sad Yadav, M.P. 

7. Reported retrer.chment of Shri Vayalar 
~  employees of the Ravi 
Food Corporation of India. 

8. Reported cancellation of Sarvuhri Madhu 
mOlny domestic flights Umaye and S. 
due to Beute shortage of M. Banerjee 
: viaticL Fuel supplied by. 
ESSO Dnd Burma-Shell 
refineri es. 

9. Reported death of a 
Hariian satyagrahi in 
Aligarh Jail, arrested in 
New Delhi against the 
eviction orders issued by 
the Haryana Government. 

10. Action taken by the Go-
vernment on the report 
of Bhaqlava Commission 
on ~  nationaIisation. 

11. Laying lin the Table of 
Lok Sabha the Admini-
strative Report of the 
Monopolies and Res-
t rictive Trade Practices 
o ~ o  for the ye.1r 
1972. 

12. Reported destruction of 
I SOO quintals of wheat 
in the I.odowns of Modi 
Flour Alms because of 
Civil S: Ipplies Depart-
ment not extending mi-
Iling faci! ilies. to. Super 
Bal.ar at Delhi. 

'1 

Shri Atal Mihali 
Vaipayee 

Shri ~  
Narain Pandey 

Shri Madhu 
Dandavate 

Shri Mldhu 
Dand.vate 

]3, Alleged maltreatment 0 f 
political prisoners and 
refusal of status :1 nd 
other it-gitimate ame-
niti"s to them in several 
stJICs. 

Shri H. N. 
Mukerjee 

14· Misrepresentation of 
faClS in certain news-
papers in respect of 
salaries and .aIIowances 
of Membel"ll of Parliament. 

Sarvashri Shy.m-
nandan Miahra 
and Samar Guha 

]5, Reported strike in CEAT Shri Dlnen 
Tyre Fa .tory, Bombay, Bhattacharya 
resulting in the shortage 
of tyres and tubes in the 
country. 

4 5 6 

----------
15-11-73 0-02 

Sliri Annllsaheh 19-11-731 
P. Shinde 

'/ , 
Shri Dev Kanta 19-Jl-73 ( 0-13 
Barooah 

I 
J 

20-11-73 0-03 

Prof. Sher Singh 26-Jl-73 0-08 

Shri H. R. 
Gokhale 

27-1I-73 0-06 

0·02 

29-]]-73 oc6 

3-U-731 

I 
0-18 

3-11-73 j 



--------------_._----
2 

----.-.--_. _._---_. ----

J 6 ~ rqistration of 
cemin institutions under 
the fndian Tr.lde Unions 
Act to avoid income-
tax. 

17 Reported 8erious distur-
bances at Belgaum in 
COnnection with the 
Karnataka-Maharashtra 
horder disrute. 

Shri Madhu 
Umaye 

Shri Madhu 
DRndavate 

4 

18 Inadequacy of relief and Shri Samar Guha Shrl "-C. Pant 
rehahilitation measures 
in the flood affected 
areas of Contai suh-divi-
sian and other parts of 
Midnapore in West 
Rengal. 

19 ('.emin demands made by Shri K. Gopal 
the National Students 

Prof. S, Nurul 
Hasan 

Union of India for re-
form of education in the 
country. 

20 Reported bringing out of 
another edition bv the 
Indian Express 'from 
Cochin from 6-J2-73 in 
violation of Govern-
ment's policy in regArd 
to ~ on chain press 
and also newsprint dis-
tri\:lution. 

21 Reported kidnapping (If 
an employee of Modi 
Nagar and hunger strike 
there. 

22 Border dispute between 
Maharashtra and Kama-
t,aka Stlltes. 

23 Alleged violation of the 
Constitution hy the Go· 
vernor C Uttar Prad('Sh 
for notl. summoning the 
l.eglslative Assemhly 
within six o ~. 

Shri K. P. 
UnnWishnan 

Shri Hukam Chand 
Kachwai 

Sarvashri Bhao-
&ahaib Ohama-
nkar and .Rajaram 
Dadasaheb 
NimbaJkar 

Shri Madhu 
Limaye 

24 Reponed studenu agita- Shri N'. Tombi 
tion in Manipur. SiASh 

25 Reported suspension of 
more than two hundred 
trains in the country and 
late running of trains. 

Shri Shanlur 
Dayal Singh 

4-"-73 It 

.. -12"'73 J 

,-u-" 1 

I 
5-12-73 J 

6-J2-i3 

1 
) 
I 
I 

6-1%-73 J 

10-12-73 

11-12-73 

0-11 

~  

0-08 

0-02 

O-}O 

00004 
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26 Reponed auction of 
properties of the Ala:x:k 
A,hOOwn o ~  

Limited. 

27 Decition of the Govern-
ment to raise ex-factory 
price· of levy sugar and 
to increase duty on ~ 

sale lugar. 

28 Exteasion to India of 
activities of Western 
Phannaceutical Compa-
nies, which ran a glohal 
racket in human blood. 

29 Reponed non-clearance 
of cheques worth crores 
of ~  in Delhi Banks 

3 

Shri Malihu 
Limaye 

35 

4 

Sarvalhri Shri Fakhrud-
ShyiUlUl8dan din Ali Ahmed 
Mishra and 
Madhu Limaye 

s 

13-12-73 

17-12-73 

Sarvashri Dr. Karan Sinlb 18-13-73 
Madhu Danda-
vate, Madhu 
Limaye and 
JyotimlOY &su. 

Shri Madhu 19-12-73 
Dandavate 

6 

H.M. 

0-04 

0-26 

dUt" to trade union rivalry 
between representatives 0-12 

working at the Dellii 
Clearing House. 

30 Reponed use of D.I.R, Sarvuhri S. M. 19-12-73 
to arrest I.oco Running Hanerjee IDd 
Staff. Jyotirmoy Bosl1 

31 Economic and social Shri ~ o  . 

f Nckwaroness and neg- Bakula 20-12-73 0-13 
lect of Ladakh area of 
Jamlhu lind Kashmir J 
State. 

32 ReportW death of a K umari Maniben 20-12-73 
penOn an j injuries to a VaUabhbhai Pllt!:l 
lady by the bullets used 
for practi;:e hy N.C.C. 
personnel in "illife 
Hansalpur, Tehsil i-
matnagar, Sabarkantha, 
Gujarat. 

33 Netl;i Inquiry Com- Shri Samar Guha 21-12-73 0-09 

misllion. 

34 Acquisition of paddy Shri B. V. Nllik ~  1 land in Karwlr Dist{. 
in Karnataka State 
for Caustic Soda 
Plant by evicting f '·59 about 10,000 persons Time 
throUlh a wrong laken 
process of Jaw. on ~ 

33-59 
3S Closure of Aluminium Dr.L.N. 22-12-1973 J 
Plant at Korba Pandcya 
resulting in retrench-
ment of thou.,ands 
of WorkcrR. 



------, -._--_. ----

36 }laHur.- of the: G"VI. 
to increase the price 
of sugarcane result-
ing in the stoppage 
of supply of sugar-
cane to mills. 

3 

Dr. L. N. 
Pandera 

37 Demonstration by the Shri Jyotirmo), 
Delhi Univenity, Bosu ' 
Teachers' Associa-
tion for b.tter pay 
scales and security 
of service>. 

38 Strike all OVer the 
country by the 
workers of Hindus-
tan heron auties 
Limited. 

39 Shortage of Motor 
Tyres in the: 
State of Manipur 
resulting in extreme 
hardship to the peo-
ple of the State. 

40 Lock-out in Indian 
Airlines. 

Shri S. B. Ghi 

Shri N. Tombi-
Singh 

Shri S. M. 
Banerjee 

41 Supreme Court judge-Shri S. M. 
m:nt of :1I-U-1973 Banerjee 
regarding Parliament's 
pOWer to prescribe 
the rnaximumperiod 
for which a person 
could be detained 
under the Preven-
tive Detention Law. 

4Z Implementation of 
the o ~
tiona of the Pay 
Clmmisftion. 

Shri S. M. 
Banerjee 

43 Nctaji Inquiry Com- Shri Samar Guha 
mission. 

44 Paper famine in West Shri Samar Guha 
Ben,al and its impact 
,on Text oo .~. 

4S ShQrtageof foodgrains Shri Shankar 
in 'Jtihar Dayal Sinllh 

46 WIlier crisis in Patna Shri Ramavlar 
Shastri 

---------------

4 5 6 

H.M. 

3Z-U-1973 

:U-I2-1973 

:U-J 3-1 973 

Shri Raj Bahadur :U-J2-J973 

:U-IZ-1973 

n-U-1973 

33-13-1973 

U-U-1973 
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-------,-----

::I 3 4 S 6 

H.M. 

47 Grant of HOllie Rent Shri Ramavtar :&::1-1::1-1973 
Allowance to the Shastri 
Ray. EmploYees 
living in Danapur 
(Khagaul) 

48 Agitation launched by Shri Ramavtar :&::1-1::1-1973 
the Station Masters' Shastri 
Association of N. F. 
Railway and their 
Victlmisation. 

49 Work to rule stir by Shri A. B. Vajpayec 22-U-1973 
water supply engi-
neers of Delhi to 
protest against what 
they consider an "ille-
pi appointment" of 
an ·ofIcer in .the 
Delhi Water Supply 
and Sewage Disposal 
Undertaking. 

So AtrOcities committed Shri Ratan Lal ::1::1-1::1-1913 
on the Nepali speak- Brahman 
ing minority com-
mun ity by the garden 
owners in Dhameji 
sqb-Division of 
Dar,cclinp; district 

51 Demonstration b) the Shri Madhu Limaye :&2-1::1-1913 
Delhi University 
Teachers' Associa- • tion for better pal 
~  and security of 
service. 

52 Burning alive of a Shri Madhu 22-U-1973 
hari,an in Monihyr Limaye 
district. 

53 Sale of property by Shri Madhu 2::1-12-1973 
ESSO when the Limaye 
tllks between ESSO 
and Govt. for 14% 
eqlUty shares conti-
nued. 

54 Award on Narmada Shrl P. G. 22-12-1913 
Water dispute. Mavalankar 

55 Allotment of wheat to Shrl P. G. 22-12-1913 
Gu;arat. Mavalankar 

56 Looting of Janta Ex- Shri Bhagirath ::1:&-12-1973 
~  train ofWeltem BhanWir 
ilwayon 19-1::1-13. 

-----_. --------------_.-
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S7 Agitation tn J:)ihar Shri K. M. 
hy cane growers for Madhukar 
tht increase of cane 
price of ~. 1 si-per 
quintal. 

4 

Sl! Dam'lge8 due 10 floods Shri K. C. Halder 
in Burdwan district 
of Wrst Bengal. 

S9 Aptation launched by 
th¢ Harilan Sal'lgarsh 
Samiti in De,lhi, re-
girding eviction of 
Harijans in Haryer •. 

Sl. 
No. 

Brief aueject 

Sardar Buta 
Sj"gh 

Shri Rem Niw.s 
Mirdl1a 

Nune of MiDilter 

"'I Correctina the answer pven on 26-2- Shri Kamlapati 
1973 to Starred Question No. 9C Tnp.thi 
reprding expenditure.on repain or 
newly ~  ships by Shipping' 
Corporf!ion.. '  . 

s 

~  

:a:a-U-I973 

22-J2-JS73 

Date 

3-12-1973 

"'2 Correcting the reply given on 17-12-73 Shri Annasaheb P. 22-12-1973 
to Swred Question No. S03 regard- Shinde 
ing food aiaia in West Bengal. 

"'Statements were laid on the Table. 

19. STATEMENT BY MEMBER 

Subja:t Name of Member Date 

6 

H.M. 

TilJ'e taken 

H-M 

O-IS 

.Time 

.u.ken 

H.M. 

Delays in layina of Statutory 'Orders' 
on the Table of the House. 

Shri Vi\aun Mahajan 7-12-1973 0-02 



~ 

20, STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF 

Business 

ADJOURNMENT MOTIONS , 
BILLS-

Ca) Government Bills 

Cb) Private Memben' Bills 

BUDGETS-

(a) Railway Budget 

(b) General Budget 

BUSINESS 

ec) Budget in respect of State under Persident's Rule 

CALLING ATTENTION NOTICES CRule 197) 

DISCUSSIONS-

(a) Half-an-Hour Discussions (Rule 55) 
(b) Short Duration Discussions (Rule 193) 

MOTIONS-

(a) Motion of No-confidence in the Council of Ministers (Rule 
198) , 

(b) Motions (Rule 342). 

QUESTIONS 

RESOLUTIONS-

Ca) Government Resolution 

(b) Statutory Resolution ' 

(c) Private Members' Resolutions 

STATEMENTS (Rules 357,372 and 377 and Directions 16 and 
115) , .,',"', 

OTHER MATTERS, such as Oath or Affirmation. Papers laid on the 
Table, Questions of Privilege, Obituary References, Points of 
Orders etc. 

TOTAL 

Time Percentage 
taken to the total 

time taken 

H, M, 

5-11 2'6 

-58-:>5 ~ 

6-31 3'3 

'3-52 2'0 

~  I' 4 
1-06 0'6 

13-55 7'0 _ ... 
4-17 2'2 

89-30 4'8 

7-24 3'8 
16-37 8'" 

28-29 14'4 

• • - -
7-40 3'9 

11-,51 6'0 

19-49 10' I 

197-10 100'0 

-----------_ ... _ ... --.. ----.. --_ ... _--------_ .... -
-Joint discussion took place on Statutory Resolution (viM Statement 15 (li) md 

motion for consideration of the Central Excises and Salt (Second Ameudment) BiU. 1973. 
Time takron on Joint discussion has been shown against Govt. BWs. 

5Joint discussion took place on (Jovcrnment Resolution [wu StlltclDent IS (i)J. 
Supplemelltary Demands for Grants (Railways), 1973-74 (WII Statement 6 Ci) ] and 
statement by the Minister of RailwaYR regarding strike by loco rulllliDlata1f CtJiIk Statement 
16 S, No. S), Time taken on joint discussion hilS been shown apinat RUlway Budget. 




